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T, 1751(3T).— Fea [T TLahTe, T TSHE AT HTT 1956 (1956 1 48)( 5 =7H =76 72T
I ATATATH Tl TAT 8) T &7 3% ol ST-GTT (1) BT T& ARRAT T TART T g0, g THTLTT T ST
& TATq o6 T 157 & g 5t § NH51 (e T-agaror- g g - ¢t Treeht) & .87, 11+100
H 38+500 TF F J-GUL F AT FATHT0T / TeS9MeeT Tigd 2 / 4 TAHT T 1T ), ATLEAT, Tawed
ST TATAT & ATRIASIA 6 o0 ag i sraferd g et wfera v S gt § oo 1w g, U sgfwe
ST T o SO ST9TT shl FTIOIT FHLAT g

T ff AR, ST 3 G § {aag g, 3T ATa=aw At g 37 Hif 37-41T (1) F FfiT qarh
TSI o T Ut G % START 9T TSTT § T STEAAT o TH1T ol ATE F Tan0d (o 6 HIae ST
AT T T AT |

2565 G1/2025 @)
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UHT wedaw sty @erw arfeET, staiq gafefaeme afvrege agaror @i forfaa =7 & yeqa &
STORMT 3fY IHH IHeF e A o STuar i werq wrfaerT<y, smafrerar 1 SAfhra =9 ¥ 47 fret
fafers T9ra T g9 STH FT A€ ST 3 THT Aot i qars F TE1q AT UHT ST S F3 %
T, TfT A g, O Feq9 ITfashy sare=sh qW=, Seer g7 AT 97 AT 7 ST T TR a7
ST T AT |

Ih SATerfe=w it &mT 37 T IT-4TRT (2) F AT T Irferendr gy AT A wre ot s st

I |

TH ATAGAAT o AN AT ATAT I o6 L@ AT AT AL TETH TTIEFHLL & I FIATAT H ITAE
2 Sl 31 Raas SARAT T MLrerT foham ST aaat 2 |

A

ST 57 % e orerd NH51 (it -aearor-aiaaie-
ERTTET) & R, 9T, 114100 & 38+500 F &= T T¥ ATH ATAT HLAATS 6 AT AT 94T HLAATAT o TTT

STTERIEOT 3T ST aTett {14 T &fera fEaeom

TS FT ATH: [ ot 7 90 TR

EQEE] I q&AqT A FTRR || R AT TFT | T F7 S C\GEIRIERT]

qEr (T ThTE) (FRT)

1 2 3 4 5 6

AT T ATH: T@@TT
T T ATH: Higal
1 1090 GREIR] KEAES 0.003 (3F7) 0.003
2 1092 fasft LUIETECES 0.0841 (2F7¥) 0.0841
3 1093 IGEl LD R 0.0347 (F%247) 0.0347
4 1094 fasft LUIETECES 0.0351 (3% 0.0351
5 1102.001 fasft Tt 0.0378 (z%ea¥) 0.0378
6 1118 HLHT TEAY 0.028 (a7 0.028
e T AT AReft
7 1224 qCHRT TEAT 0.401 (F%FT) 0.401
8 859.001 IGELl T 0.0404 (3%77) 0.0404
9 859.002 AT =AY 0.0016 (FF7¥) 0.0016
10 861 fasft T FH 0.0022 (2Fe7¥) 0.0022
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e T ATH: =S

11 165 LU IET Y 0.0057 (Z%47 ) 0.0057
12 171 TEAT 0.0209 (Z%a7 ) 0.0209
13 188 LD IET RS 0.1321 (FFTT) 0.1321
14 189 LD IET RS 0.3315 (FFa7 ) 0.3315
15 200 LLDIETS RN 0.0793 (Z%47 ) 0.0793
16 229 AT 0.7255 (ZFa% ) 0.7255
17 238 LD IET RS 0.1092 (Z%a7 ) 0.1092
18 246 LD IET RS 0.0018 (FFaT ) 0.0018
19 255 LD IET RS 0.0004 (FFa7 ) 0.0004
20 458 BEl 0.4877 (3% ) 0.4877
T T ATH: dishelt

21 381 T 0.0011 (BT ) 0.0011
22 437 LD iET RS 0.0308 (FFa7 ) 0.0308
23 488 TEAT 0.1923 (FFaT ) 0.1923
24 499 TifieeaT 0.0006 (%47 ) 0.0006
25 500 LD iET RS 0.0116 (FFaT ) 0.0116
26 501 LD IET Ry 0.0229 (ZFa7 ) 0.0229
27 502 LD ET RS 0.0196 (FFaT ) 0.0196
28 503 LD iET RS 0.0273 (FFaT ) 0.0273
T &7 ATH: AT HaAT

29 105 WA 0.0324 (Z%47 ) 0.0324
30 106 LD IET Ry 0.0354 (247 ) 0.0354
31 107.001 T 0.0125 (3#a7) 0.0125
32 107.002 T 0.0099 (F#a7) 0.0099
33 108 TEAT 0.0206 (ZFT7 ) 0.0206
34 109 TEAT 0.0006 (FFa7 ) 0.0006
35 234 LD IET RS 0.0006 (FFa7 ) 0.0006
36 235 W 0.0735 (Z%47 ) 0.0735
37 236 W 0.3515 (Z%47 ) 0.3515
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38 237 IGEl TIfteaT 0.4371 (37 0.4371
39 238 BEL LLDIETS Ry 0.5886 (ZF4Y ) 0.5886
40 239 IGEl TIftwea 0.5122 (3%7) 0.5122
41 250 GREARA] TEAT 0.0022 (FFa7 ) 0.0022
42 264 TCHRT TEAT 0.0442 (%37 ) 0.0442
43 360 qCHT TEAT 0.1584 (%7 ) 0.1584
44 627 TCHRT TEAT 0.2723 (%37 0.2723
45 654 GECARA} RELES 0.6176 (37 ) 0.6176

AT T ATH: qE&aToT

46 181/1/2 REL LD IET RS 0.0099 (FFaT ) 0.0099
47 2424/p 2 BEL LD IETS Ry 0.0027 (2547 ) 0.0027
48 2843 BELI FiO 0.001 (FAX) 0.001
T &7 ATH: TS
49 706.002 LTS TEAT 0.0143 (FFaT) 0.0143
50 CANAL GREARA] R 0.1169 (FFaT ) 0.1169
51 CANAL qCHT AT 0.0941 (F%4T ) 0.0941
52 CANAL GREARA] R 0.0131 (FFaT) 0.0131
Total 6.2898

[FT. /. 06/2019/GJ/ZONE-V/3A]
g T, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAY'S
NOTIFICATION
New Delhi, the 16th April, 2025

S.0. 1751(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) ( hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building(widening/ two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH51
(Limbdi-Wadhvan-Surendranagar-Dhrangadhra) Road in the stretch of land from Km.11+100 to Km. 38+500 in the
district of SURENDRANAGAR in the state of GUJARAT, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.
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Every such objection shall be made to the Competent Authority, namely, SUB DIVISIONAL MAGISTRATE,
WADHVAN in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow

the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be inspected by
the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling on NH-51 (Limbdi-Wadhvan-
Surendranagar-Dhrangadhra) Road in the stretch of land from Km.11+100 to Km. 38+500 in the district of
SURENDRANAGAR in the state of GUJARAT.

State: GUIARAT ||District: SURENDRANAGAR |
SI. No. Survey/Plot Type of Land || Nature of Land Areal Area
Number (in Local Unit) (in Hectares)

L 1 | 2 L3 4 | 5 | 6 |
|Ta|uk: Wadhwan |
Village: Katuda |
11 |[1090 ||Government  |[PADTAR I 0.003 (Hectare )| 0.003|
2 |[z092 |[Private IAGRICULTURE][  0.0841 (Hectare )| 0.0841]
3 ||[1093 ||Private IAGRICULTURE||  0.0347 (Hectare )| 0.0347]
[4 |[1094 |[Private /AGRICULTURE][ _ 0.0351 (Hectare )| 0.0351]
5 |[1102.001 ||Private IAGRICULTURE||  0.0378 (Hectare )| 0.0378)
l6 |l1118 ||Government  |[PADTAR | 0.028 (Hectare )| 0.028|
|Vi||age: Bhadreshi |
7 |[1224 |lGovernment  |[IPADTAR I 0.401 (Hectare )| 0.401]
8 |[859.001 ||Private IAGRICULTURE||  0.0404 (Hectare )| 0.0404]
E |[859.002 [Government _ ||PADTAR [ 0.0016 (Hectare )| 0.0016]
10 ||l861 ||Private |[Non-Agriculture || 0.0022 (Hectare )| 0.0022)
|Vi||age: Mulchand |
11 |[165 |[Private IAGRICULTURE][ _ 0.0057 (Hectare )| 0.0057]
12 171 |lGovernment  |[lPADTAR || 0.0209 (Hectare )| 0.0209)
13 ||l188 ||Private IAGRICULTURE||  0.1321 (Hectare )| 0.1321
14 |[189 ||Private IAGRICULTURE||  0.3315 (Hectare )| 0.3315|
|15 ||200 ||Private IAGRICULTURE||  0.0793 (Hectare )| 0.0793|
|16 ||229 ||Government  ||CANAL || 0.7255 (Hectare )| 0.7255|
17 |[238 ||Private IAGRICULTURE||  0.1092 (Hectare )| 0.1092|
18 ||246 ||Private IAGRICULTURE||  0.0018 (Hectare )| 0.0018]
19 |[255 ||Private IAGRICULTURE||  0.0004 (Hectare )| 0.0004]
20 |l458 |lGovernment  |RAILWAY || 0.4877 (Hectare )| 0.4877|
|Vi||age: Sankali |
21 |381 |lcovernment  ||PADTAR | 0.0011 (Hectare))|| 0.0011]
22 ||437 ||Private IAGRICULTURE||  0.0308 (Hectare )| 0.0308]
23 |l488 |lGovernment  |[lPADTAR || 0.1923 (Hectare )| 0.1923)
24 499 ||Private IAGRICULTURE||  0.0006 (Hectare )| 0.0006]
|25 ||500 ||Private IAGRICULTURE||  0.0116 (Hectare )| 0.0116]
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26 [[501 [[Private IAGRICULTURE][  0.0229 (Hectare )| 0.0229)
27 ||502 ||Private IAGRICULTURE||  0.0196 (Hectare )| 0.0196]
28 |l503 |[Private IAGRICULTURE][ _ 0.0273 (Hectare )| 0.0273)
|ViIIage: Nana Kerala |
29 ||105 ||Private IAGRICULTURE||  0.0324 (Hectare )| 0.0324]
[30 |[06 |[Private /AGRICULTURE][ _ 0.0354 (Hectare )| 0.0354]
31 |[107.001 ||Private IAGRICULTURE||  0.0125 (Hectare )| 0.0125|
32 107.002 Private e CULTURE|  0-0099 (Hectare) 0.0099
33 |[108 ||Government  ||PADTAR || 0.0206 (Hectare )| 0.0206|
34 ||109 |lGovernment  |IPADTAR || 0.0006 (Hectare )| 0.0006]
35 |[234 ||Private IAGRICULTURE||  0.0006 (Hectare )|| 0.0006|
[36 |[235 |[Private /AGRICULTURE][ _ 0.0735 (Hectare )| 0.0735]
37 ||236 ||Private IAGRICULTURE||  0.3515 (Hectare )| 0.3515]
38 |[237 ||Private IAGRICULTURE||  0.4371 (Hectare )| 0.4371
[39 |[238 |[Private IAGRICULTURE][ _ 0.5886 (Hectare )| 0.5886]
40 ||239 ||Private IAGRICULTURE||  0.5122 (Hectare )| 0.5122)
la1 ||250 ||Government  |[PADTAR | 0.0022 (Hectare )| 0.0022|
42 |[264 ||Government  |[PADTAR | 0.0442 (Hectare )|| 0.0442|
43 ||360 |lGovernment  |IPADTAR || 0.1584 (Hectare )| 0.1584|
|44 ||627 ||Government ||PADTAR || 0.2723 (Hectare )|| 0.2723|
|45 |l654 ||Government  ||PADTAR | 0.6176 (Hectare )|| 0.6176|
Village: VADHVAN |
l46 ||l181/172 ||Private IAGRICULTURE||  0.0099 (Hectare )| 0.0099|
47 |[2424/p 2 ||Private IAGRICULTURE||  0.0027 (Hectare )| 0.0027|
l48 ||2843 ||Private ||AGRICULTURE|| 0.001 (Hectare )| 0.001]
|Vi||age: Dudhrej |
[49 |[706.002 [Government _ ||PADTAR [ 0.0143 (Hectare))| 0.0143]
|50 lcANAL |lGovernment  ||CANAL || 0.1169 (Hectare )| 0.1169)
51 |lcANAL ||Government  ||CANAL | 0.0941 (Hectare )| 0.0941|
|52 |[cANAL ||Government  ||ICANAL | 0.0131 (Hectare)|| 0.0131]
| Totall| 6.2898)|

[F. No. 06/2019/GJ/ZONE-V/3A]
SHAIKH AMINKHAN, Director
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